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17.20 hre,

BUSINESs OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH):
Bir, there is to be a debate tomorrow
from 6.30 to 8.30 in connection with

D.G. (Min. of CHAITRA 14,
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certain incidents that had occurred in
some parts of the country against the
Harijans. I suggest that that debate
may be held from 5 to 7 if the House
agrees. Because the decision was
taken by the BAC under your chalr-
manship, I am placing it before the
House,

MR. SPEAKER: The point is, the
other day, we took a decision that the
discussion should be from 6-30 to 8.30
w.M. The President is going to pre-
side over the meeting on the occasion
of the Maritime Day in the Central
Hall at 7.15 p.M, They expected that
the House would adjourn at 7 p.M.
and so they fixed it at 7.15 p.M. Now,
the suggestion by the Minister is that
it should be from 5 to 7 p.m. That
one hour and a half will be compen=
sated.

17.21 hrs,

DEMANDS FOR GRANTS, 1968-00—
Contd.

Mmvistry oF EpucaTron—Contd,

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): Mr. Speaker,
1 am very grateful to the hon. Mem-
bers who have participated in this de-
bate and made several valuable sug-
gestions inviting the attention of Gov-
ernment to major weaknesses of our
educational gystem,

I have divided them into three cate-
gories, The first group deals with the
significance and urgency of a large
scale and comprehensive effort to re-
construct the educationmal system.
Under the provision of the Constitu-
tion, .this is largely the responsibi-
lity of the State Governments. But
education is also a national concern
and the House expects the Ministry of
Education to take interest in and lo
watch over the development of educa-
tion in the country s a whole and to
advise, guide and assist the State Gov-
ernments to develop it on proper lines,
The largest number of proposals refer
to this indirect but important respon-
sibility of the Government of India.



